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Criterla for Selectilon of Rectors/
Provice Chancellors in Central
Universities

5210. SHRI C. CHINNASWAMY:
Will the Minister of EDUCATION be
pleased to state:

(a) the criteria applied for the selec-
tion of Reclors/Pro-Vice Chancellors
in Central Universities;

(b) their duties and responsibililies;

(c) the names of the Reclors and
Pro-Vice Chancellors in each Central
Universities;

(d) how many complainis Govern-
ment have received against any of
these officials; and

(e) it so, the action Government
propose to iniliate in this matter?

THE MINISTER OF STATE IN THL
MINISTRIES OF EDUCATION AND
CULTURE AND SOCIAL, WELFARE
(SHRIMATI SHEILA KAUL): {a) and
{b). According 1o the provision in the
Status of the Central Universities,
the Reclor/Pro-Vice-Chancellor :s
appointed by the Executive Council on
the recommendation of {he Vice-
Chancellor, He assists the Vice-Chan-
cellor in respect of such matters as
may be specified py the Vice-Chancelior
and exercises such powers and per-
formms such duties as may he delegated
to him by the Vice-Chancellor. He
also discharges the duties of the Vice-
Chancellor whenever the Office of the
Vice-Chancellor pecomeg vacant. The
term of Office of the Reclor/Pro-Vice
Chancellor is generally co-terminus
with that of the Vice-Chancellor

(e):

S. No. Name of the Name of Rector/

University  Pro-Viee
Chancellor
1. Aljgart Mushim Uni-  Shri K. M.
versity Bahauddin
2. Banarss Hindu Uni- Dr. K.N. Udupa
versity

. 4 Delhi University  Dr. P.C, Mukherjee
awahurlal Nehru (i) Prof. K.J.

miveinity Mahale
\ (i1) Pref. P. N.
Srivastava
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There ig no Rector/Pro-Vice Chan-
cellor in the Hyderabad Univensity,
and the North Eastern Hill University,
at present, There is no provision for
such gn office in the Visva-Bharati,
Santiniketan,

(d) and (e). Except certain allega-
tions made against Prof. K. J. Mahale,
when he was acting as the Vice-Chan-
cellor of JNU, Govt. have not received
any specific complaints against any of
these Rectors or Pro-Vice-Chancellors.
The allegations against Prof. Mahale
were brought to the nolice of the new
Vioe—Chancellor, who has reported
that they are not correct,
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Mad-day meals for school going chil-
dren and children covered, State-wise

5212, SHRI MUKUNDA MANDAL:
Will the Minister of EDUCATION be
pleased to state:

(a) whether Government have any
programme to ‘provide mid-day meals
for the gchool going ‘childven;





